HIGH COURT FOR THE STATE OF TELANGANA: HYDERABAD

NOTIFICATION

The following candidates with the following Hall Ticket Numbers are declared
to have been provisionally selected to the posts of Civil Judge (Junior Division) in the
Telangana State Judicial Service by Direct Recruitment and Recruitment by Transfer
out of 87 vacancies notified for the year 2020 vide Notification No. 10/2020-RC, dated

20-2-2020:

DIRECT RECRUITMENT

JCJ-2020102

JCJ-2020105

JCJ-2020116

JCJ-2020117

JCJ-2020142

JCJ-2020146

JCJ-2020163

JCJ-2020165

JCJ-2020174

JCJ-2020175

JCJ-2020184

JCJ-2020186

JCJ-2020202

JCJ-2020203

JCJ-2020206

JCJ-2020208

JCJ-2020227

JCJ-2020239

JCJ-2020243

JCJ-2020244

JCJ-2020246

JCJ-2020248

JCJ-2020251

JCJ-2020261

JCJ-2020265

JCJ-2020267

JCJ-2020273

JCJ-2020275

JCJ-2020276

JCJ-2020292

JCJ-2020294

JCJ-2020295

JCJ-2020315

JCJ-2020317

JCJ-2020335

JCJ-2020352

JCJ-2020353

JCJ-2020383

JCJ-2020397

JCJ-2020398

JCJ-2020418

JCJ-2020423

JCJ-2020433

JCJ-2020436

JCJ-2020440

JCJ-2020451

JCJ-2020453

JCJ-2020456

JCJ-2020472

JCJ-2020475

JCJ-2020548

JCJ-2020586

JCJ-2020607

JCJ-2020614

JCJ-2020640

JCJ-2020655

JCJ-2020673

JCJ-2020684

JCJ-2020686

JCJ-2020758

JCJ-2020828

RECRUITMENT BY TRANSFER

JCJ-2020882

JCJ-2020888

JCJ-2020890

JCJ-2020919

JCJ-2020927

JCJ-2020945

1) The selection of candidates in respect of BC-E category reservation shall be
subject to the result of Civil Appeal Nos. 2628-2637 of 2010, on the file of the Hon’ble
Supreme Court of India.

2) The provisional selection of the above mentioned hall ticket numbers of the
candidates are subject to the out come of W.P.Nos.7314, 7974, 7979,7980, 7981, 7982,
8291, 8292, 8373, 9065, 9239 of 2020 and W.P.N0.5603 of 2021 filed in the Hon’ble
High Court for the State of Telangana.

3) The provisional selection of candidate with H.T.No.JCJ-2020315 is subject to
the out come of CC.No.474 of 2017 in the Court of XIX MM Court, Malkajgiri.

Hyderabad.

Dated: 30" July, 2021.
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